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HEAT/No. CGPDTM-11018(11) /1/2022-CGPO /1858 featiah / Date:08.12.2025

OFFICE ORDER

On the recommendations of the Placement Committee for Transfer in O/o
CGPDTM, the Competent Authority has approved the transfer & posting of Shri P.
Balamurugan, Joint Controller of Patents & Designs at new location in public
interest in the same capacity with immediate effect.

Present location of posting New location of posting
Chennai Kolkata

2 Shri P. Balamurugan will report to Head of Office of Kolkata to work in the
Examination group of officer’s discipline.

3 Shri P. Balamurugan is cligible for TA/DA and other benefits attached to this
transfer in public interest,

4. This is issued with the approval of the Controller General of Patents, Designs,

Trade Marks, Geographical Indications and Copyright.

(Vickey Kumar)

Director

Administration& Establishment
O/o CGPDTM

Copy to:-

1. Head of Office, Patent Office, Chennai, Delhi, Kolkata, Mumbai, RGNIIPM, Nagpur,
Trade Marks Registry, Ahmedabad.

2. IT Office, Delhi — for necessary changes in the official profile of the said officer and to
upload the order on official website.

3. Pay & Accounts Officer, PDTM, Mumbai.

4. Personal file of the above-mentioned officer.

5. Hindi version follows.

6. Guard file.
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EAT/No. CGPDTM-11018(11)/1/2022-CGPO /1856 f&aTa /Date: 08.12.2025

OFFICE ORDER

On the recommendations of the Placement Committee for Transfer in O/o
CGPDTM, the Competent Authority has approved the transfer & posting of Smt. J.
Meena, Joint Controller of Patents & Designs at new location in public interest in the
same capacity with immediate effect.

Present location of posting New location of posting
Chennai Kolkata
2, Smt. J. Meena will report to Head of Office of Kolkata to work in the

Examination group of officet’s discipline.

3. Smt. J. Meena is cligible for TA/DA and other benefits attached to this transfer
in public interest.

4, This is issued with the approval of the Controller General of Patents, Designs,

Trade Marks, Geographical Indications and Copyright.

(Vickey Kumar)

Director

Administration& Establishment
O/o CGPDTM

Copy to:-

1. Head of Office, Patent Office, Chennai, Delhi, Kolkata, Mumbai, RGNIIPM Nagpur,
Trade Marks Registry Ahmedabad.

2. IT Office, Delhi — for necessary changes in the official profile of the said officer and to
upload the order on official website.

3. Pay & Accounts Officer PD'TM, Mumbai,

4. Personal file of the above-mentioned officer.

5. Hindi vetsion follows.

6. Guard file.
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HEAT/No. CGPDTM-11018(11) /1/2022-CGPO /1857 fesTTeh/Date:08.12.2025

OFFICE ORDER

On the recommendations of the Placement Committee for Transfer in O/o
CGPDTM, the Competent Authority has approved the transfer & posting of Smt.
Priyadarshini Rajan Babu, Deputy Controller of Patents & Designs at new location
in public interest in the same capacity with immediate effect.

Present location of posting New location of posting
Chennai Kolkata

2 Smt. Priyadarshini Rajan Babu will report to Head of Office of Kolkata to
work in the Design wing.

3 Smt. Priyadarshini Rajan Babu is cligible for TA/DA and other benefits
attached to this transfer in public interest.

4. This is issued with the approval of the Controller General of Patents, Designs,

Trade Marks, Geographical Indications and Copyright.

(Vickey Kumar)

Director

Administration& Establishment
O/o CGPDTM

Copy to:-

1. Head of Office, Patent Office, Chennai, Delhi, Kolkata, Mumbai, RGNIIPM Nagput,
Trade Marks Registry, Ahmedabad.

2. IT Office, Delhi — for necessary changes in the official profile of the said officer and to
upload the order on official website.

3. Pay & Accounts Officer, PD'TM, Mumbai.

4. Personal file of the above-mentioned officer.

5. Hindi version follows.

6. Guard file.



slefs duer

digfas dver Haa
BOUDDHIK SAMPADA BHAWAN

Teltes 32/ Plot No. 32
HALTETHR
GOVERNMENT OF INDIA TFeX 14/ Sector 14

""ﬁ' Fritey ApTETs wwed, Ahwew ARANR RET  g@rey Dwarka RS ndia
s/ Office Of The COnh‘Ollel‘ Genera]. {(m.; Tel: +911125300205
SRt s Patents, Designs & Trade Marks : e O

: ?—ﬂ-ol' | E-Mail : cgoffice.inf@nic.in
INTELLECTUAL PROPERTY 1 8 aam:’ Website: www.ipindia.gov.in
INDIA _ Ministry of Commerce & Industry
e Ser dade 3R AR s R
RGNIIPM

Department for Promotion of Industry and Internal Trade

AT/ No. CGPDTM-11018(11)/1/2022-CGPO /1860

OFFICE ORDER

On the recommendations of the Placement Committee for Transfer in O/o
CGPDTM, the Competent Authority has approved the transfer & posting of Smt.
Monika Yadav, Joint Controller of Patents & Designs at new location in public
interest in the same capacity with immediate effect.

Present location of posting New location of posting
Delhi Kolkata

2 Smt. Monika Yadav will report to Head of Office of Kolkata to work in the
Examination group of officer’s discipline.

3. Smt. Monika Yadav is eligible for TA/DA and other benefits attached to this
transfer in public interest.

4. This is issued with the approval of the Controller General of Patents, Designs,
Trade Marks, Geographical Indications and Copyright. E
(Vickey Kumar)
Director
Administration& Establishment
0O/o CGPDTM
Copy to:-

1. Head of Office, Patent Office, Chennai, Delhi, Kolkata, Mumbai, RGNIIPM, Nagpur,
Trade Marks Registry, Ahmedabad.

2. IT Office, Delhi — for necessary changes in the official profile of the said officer and
to upload the order on official website.

3. Pay & Accounts Officer, PD'TM, Mumbai.

4. Personal file of the above-mentioned officer.

5. Hindi version follows.

6. Guard file.
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HEIT/No. CGPDTM-11018(11)/1/2022-CGPO /1861

OFFICE ORDER

On the recommendations of the Placement Committee for Transfer in O/o
CGPDTM, the Competent Authority has approved the transfer & posting of Shri
Bhaskar Ghosh, Joint Controller of Patents & Designs at new location in public
interest in the same capacity with immediate effect.

Present location of posting New location of posting
Kolkata Delhi

2 Shri Bhaskar Ghosh will report to Head of Office of Delhi to work in Designs
as per the eatrlier office orders.

3. Shri Bhaskar Ghosh is cligible for TA/DA and other benefits attached to this
transfer in public interest.

4. This is issued with the approval of the Controller General of Patents, Designs,
Trade Marks, Geographical Indications and Copyright.

(Vickey Kumar)

Director

Administration& Establishment

O/o CGPDTM

Copy to:-

1. Head of Office, Patent Office, Chennai, Delhi, Kolkata, Mumbai, RGNIIPM, N agput,
Trade Marks Registry, Ahmedabad.

2. IT Office, Delhi — for necessary changes in the official profile of the said officer and to
upload the order on official website.

3. Pay & Accounts Officer, PDTM, Mumbai.

4. Personal file of the above-mentioned officer.

5. Hindi version follows.

6. Guard file.
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HEAT/No. CGPDTM-11018(11) /1/2022-CGPO /1862 feaTah /Date: 08.12.2025

OFFICE ORDER

On the recommendations of the Placement Committee for Transfer in O/o
CGPDTM, the Competent Authority has approved the transfer & posting of Shri M.
Ajith, Joint Controller of Patents & Designs at new location in public interest in the
same capacity with immediate effect.

Present location of posting New location of posting
Chennai Delhi

2. Shri M. Ajith will report to Head of Office of Delhi to work in the Examination
group of officer’s discipline.

3. Shri M. Ajith is cligible for TA/DA and other benefits attached to this transfer in
public interest.

4, This is issued with the approval of the Controller General of Patents, Designs,

Trade Marks, Geographical Indications and Copyright.

(Vickey Kumar)

Director

Administration& Establishment
O/o CGPDTM

Copy to:-

1. Head of Office, Patent Office, Chennai, Delhi, Kolkata, Mumbai, RGNIIPM, Nagpur,
Trade Marks Registry, Ahmedabad.

2. IT Office, Delhi — for necessary changes in the official profile of the said officer and to
upload the otder on official website.

3. Pay & Accounts Officer, PD'TM, Mumbai.

4. Personal file of the above-mentioned officer.

3. Hindi version follows.

6. Guard file.
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HEIT/No. CGPDTM-11018(11)/1/2022-CGPO /1863 fesTTeh /Date: 08.12.2025

OFFICE ORDER

On the recommendations of the Placement Committce for Transfer in O/o
CGPDTM, the Competent Authority has approved the transfer & posting of Shri K. S.
Hariram, Joint Controller of Patents & Designs at new location in public interest in
the same capacity with immediate effect.

Present location of posting New location of posting
Chennai Kolkata

2. Shri K. 8. Hariram will report to Head of Office of Kolkata to work in the
Examination group of officer’s discipline.

3, Shri K. S. Hariram is cligible for TA/DA and other benefits attached to this
transfer in public interest.

4. This is issued with the approval of the Controller General of Patents, Designs,
Trade Marks, Geographical Indications and Copyright.

(Vickey Kumar)

Director

Administration& Establishment
O/o0 CGPDTM

Copy to:-

1. Head of Office, Patent Office, Chennai, Delhi, Kolkata, Mumbai, RGNIIPM, Nagpur,
Trade Marks Registry, Ahmedabad.

2. IT Office, Delhi — for necessary changes in the official profile of the said officer and to
upload the order on official website.

3. Pay & Accounts Officer, PDTM, Mumbai.

4. Personal file of the above-mentioned officer.

5. Hindi version follows.

6. Guard file.
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OFFICE ORDER

On the recommendations of the Placement Committee for Transfer in O/o
CGPDTM, the Competent Authority has approved the transfer & posting of Smt.
Monika Seth, Deputy Controller of Patents & Designs at new location in public
interest in the same capacity with immediate effect.

Present location of posting New location of posting
Delhi Kolkata
2 Smt. Monika Seth will report to Head of Office of Kolkata to work in the

Examination group of officer’s discipline.

3. Smt. Monika Seth is cligible for TA/DA and other benefits attached to this
transfer in public interest.

4, This is issued with the approval of the Controller General of Patents, Designs,

Trade Marks, Geographical Indications and Copyright. @

(Vickey Kumar)

Director

Administration& Establishment
O/o CGPDTM

Copy to:-

1. Head of Office, Patent Office, Chennai, Delhi, Kolkata, Mumbai, RGNIIPM, Nagpur,
Trade Marks Registry, Ahmedabad.

2. IT Office, Delhi — for necessary changes in the official profile of the said officer and to
upload the order on official website.

3. Pay & Accounts Officer, PD'TM, Mumbai.

4., Personal file of the above-mentioned officer.

5. Hindi version follows.

6. Guard file.
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HEAT/No. CGPDTM-11018(11)/1/2022-CGPO /1865 feae /Date: 08.12.2025

OFFICE ORDER

On the recommendations of the Placement Committee for Transfer in O/o
CGPDTM, the Competent Authority has approved the transfer & posting of Smt. Rajni
Bala, Deputy Controller of Patents & Designs at new location in public intetest in the
same capacity with immediate effect.

Present location of posting New location of posting
Delhi Kolkata

2. Smt. Rajni Bala will report to Head of Office of Kolkata to work in the
Examination group of officer’s discipline.

Oy Smt. Rajni Bala is eligible for TA/DA and other benefits attached to this
transfer in public interest.

4. This is issued with the approval of the Controller General of Patents, Designs,

Trade Marks, Geographical Indications and Copyright.

(Vickey Kumar)

Director

Administration& Establishment
O/o CGPDTM

Copy to:-

1. Head of Office, Patent Office, Chennai, Delhi, Kolkata, Mumbai, RGNIIPM, Nagpur,
Trade Marks Registry, Ahmedabad.

2. IT Office, Delhi — for necessary changes in the official profile of the said officer and to
upload the order on official website.

3. Pay & Accounts Officer, PD'TM, Mumbai.

4. Personal file of the above-mentioned officer.

5. Hindi version follows.

6. Guard file.
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M/ No. CGPDTM-11018(11) /1/2022-CGPO /1866 ﬁ?ﬂa‘?/ Date: 08.12.2025

OFFICE ORDER

On the recommendations of the Placement Committee for Transfer in O/o
CGPDTM, the Competent Authority has approved the transfer & posting of Smt.
Kasthuri Mohan, Deputy Controller of Patents & Designs at new location in public
interest in the same capacity with immediate effect.

Present location of posting New location of posting
Chennai Kolkata

2 Smt. Kasthuri Mohan will report to Head of Office of Kolkata to work in the
Fxamination group of officer’s discipline.

3 Smt. Kasthuri Mohan is cligible for TA/DA and other benefits attached to this

transfer in public interest.

4. This is issued with the approval of the Controller General of Patents, Designs,

Trade Marks, Geographical Indications and Copyright.

(Vickey Kumar)

Director

Administration& Establishment
O/o CGPDTM

Copy to:-

1. Head of Office, Patent Office, Chennai, Delhi, Kolkata, Mumbai, RGNIIPM, Nagpur,
Trade Marks Registry, Ahmedabad.

2. IT Office, Delhi — for necessary changes in the official profile of the said officer and to
upload the order on official website,

3. Pay & Accounts Officer, PDTM, Mumbai.

4. Personal file of the above-mentioned officer.

5. Hindi version follows.

6. Guard file.
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HEAT/No. CGPDTM-11018(11)/1/2022-CGPO /1867 fe=1eh /Date: 08.12.2025

OFFICE ORDER

On the recommendations of the Placement Committee for Transfer in O/o
CGPDTM, the Competent Authority has approved the transfer & posting of Smt. Rishu
Bharati, Deputy Controller of Patents & Designs at new location in public interest in
the same capacity with immediate effect.

Present location of posting New location of posting
Delhi Kolkata

2 Smt. Rishu Bharati will report to Head of Office of Kolkata to work in the
Examination group of officer’s discipline.

3. Smt. Rishu Bharati is cligible for TA/DA and other benefits attached to this
transfer in public interest.

4. This is issued with the approval of the Controller General of Patents, Designs,
Trade Marks, Geographical Indications and Copyright. ;
(Vickey Kumar)
Director
Administration& Establishment
O/o CGPDTM
Copy to:-

1. Head of Office, Patent Office, Chennai, Delhi, Kolkata, Mumbai, RGNIIPM, Nagpur,
Trade Marks Registry, Ahmedabad.

2. IT Office, Delhi — for necessaty changes in the official profile of the said officer and to
upload the order on official website.

3. Pay & Accounts Officer, PDTM, Mumbai.

4. Personal file of the above-mentioned officer.

5. Hindi version follows.
6. Guatrd file.
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HE4T/No. CGPDTM-11018(11)/1/2022-CGPO /1868 f&etiah/ Date: 08.12.2025

OFFICE ORDER

On the recommendations of the Placement Committee for Transfer in O/o
CGPDTM, the Competent Authority has approved the transfer & posting of Smt.
Resmi C. Senan, Deputy Controller of Patents & Designs at new location in public
interest in the same capacity with immediate effect.

Present location of posting New location of posting
Chennai Mumbai
2. Smt. Resmi C. Senan will report to Head of Office of Mumbai to work in the

Examination group of officer’s discipline.

3 Smt. Resmi C. Senan is cligible for TA/DA and other benefits attached to this
transfer in public interest.

4. This is issued with the approval of the Controller General of Patents, Designs,
Trade Marks, Geographical Indications and Copyright.

(Vickey Kumar)

Director

Administration& Establishment
O/o CGPDTM

Copy to:-

i II:;;:ad of Office, Patent Office, Chennai, Delhi, Kolkata, Mumbai, RGNIIPM, Nagput,
Trade Marks Registry, Ahmedabad.

2. IT Office, Delhi — for necessary changes in the official profile of the said officer and to
upload the order on official website.

3. Pay & Accounts Officer, PDTM, Mumbai.

4, Personal file of the above-mentioned officer.

5. Hindi version follows.

6. Guard file.
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HEAT/No. CGPDTM-11018(11) /1/2022-CGPO /1869 &=/ Date: 08.12.2025

OFFICE ORDER

On the recommendations of the Placement Committee for Transfer in O/o
CGPDTM, the Competent Authority has approved the transfer & posting of Shri M. R.
Manivasakam, Deputy Controller of Patents & Designs at new location in public
interest in the same capacity with immediate effect.

Present location of posting New location of posting
Chennai Mumbai
2. Shri M. R. Manivasakam will report to Head of Office of Mumbai to work in

the Examination group of officer’s discipline.

3. Shri M. R. Manivasakam is eligible for TA/DA and other benefits attached to
this transfer in public interest.

4, This is issued with the approval of the Controller General of Patents, Designs,

Trade Marks, Geographical Indications and Copyright. @

(Vickey Kumar)

Director

Administration& Establishment
O/o CGPDTM

Copy to:-

1. Head of Office, Patent Office, Chennai, Delhi, Kolkata, Mumbai, RGNIIPM, Nagpur,
Trade Marks Registry, Ahmedabad.

2. IT Office, Delhi — for necessary changes in the official profile of the said officer and to
upload the order on official website.

3. Pay & Accounts Officer, PD'TM, Mumbai.

4. Personal file of the above-mentioned officer.

5. Hindi version follows.

6. Guatd file.
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HEAT/No. CGPDTM-11018(11) /1/2022-CGPO /1870 festieR /Date: 08.12.2025

OFFICE ORDER

On the recommendations of the Placement Committee for Transfer in O/o
CGPDTM, the Competent Authority has approved the transfer & posting of Shri M.
Ram Jawahar, Deputy Controller of Patents & Designs at new location in public
interest in the same capacity with immediate effect.

Present location of posting New location of posting
Chennai Mumbai
2. Shri M. Ram Jawahar will report to Head of Office of Mumbai to work in the

Examination group of officer’s discipline.

3, Shti M. Ram Jawahar is cligible for TA/DA and other benefits attached to this

transfer in public interest.

4. This is issued with the approval of the Controller General of Patents, Designs,

Trade Marks, Geographical Indications and Copyright. @)

(Vickey Kumar)

Director

Administration& Establishment
O/o CGPDTM

Copy to:-

1, f%ead of Office, Patent Office, Chennai, Delhi, Kolkata, Mumbai, RGNIIPM, Nagput,
Trade Marks Registry, Ahmedabad.

2. IT Office, Delhi — for necessary changes in the official profile of the said officer and to
upload the order on official website.

3. Pay & Accounts Officer, PDTM, Mumbai.

4. Personal file of the above-mentioned officer.

5. Hindi version follows.
6. Guard file.
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HEIT/No. CGPDTM-11018(11) /1/2022-CGPO /1871 &R/ Date: 08.12.2025

OFFICE ORDER

On the recommendations of the Placement Committee for Transfer in O/o
CGPDTM, the Competent Authority has approved the transfer & posting of Dr.
Arindam Chatterjee, Deputy Controller of Patents & Designs at new location in
public interest in the same capacity with immediate effect.

Present location of posting New location of posting
Kolkata Delhi

2 Dr. Arindam Chatterjee will report to Head of Office of Delhi to work in the
Examination group of officet’s discipline.

3 Dr. Arindam Chatterjee is eligible for TA/DA and other benefits attached to
this transfer in public interest.

4. This is issued with the approval of the Controller General of Patents, Designs,

Trade Marks, Geographical Indications and Copyright. @)

(Vickey Kumar)

Ditectot

Administration& Establishment
O/o CGPDTM

Copy to:-

1. Head of Office, Patent Office, Chennai, Delhi, Kolkata, Mumbai, RGNIIPM, Nagpur,
Trade Marks Registry, Ahmedabad.

2. IT Office, Delhi — for necessary changes in the official profile of the said officer and to
upload the order on official website,

3. Pay & Accounts Officer, PDTM, Mumbai.

4. Personal file of the above-mentioned officer.

5. Hindi version follows.

6. Guard file.
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TEIT/No. CGPDTM-11018(11)/1/2022-CGPO /1872 f&stis /Date: 08.12.2025

OFFICE ORDER

On the recommendations of the Placement Committee for Transfer in O/o
CGPDTM, the Competent Authority has approved the transfer & posting of Shri R.
Rajini, Deputy Controller of Patents & Designs at new location in public intetest in
the same capacity with immediate effect.

Present location of posting New location of posting
Chennai Mumbai

2 Shri R. Rajini will report to Head of Office of Mumbai to work in the
Examination group of officer’s discipline.

5 Shri R. Rajini is cligible for TA/DA and other benefits attached to this transfer
in public interest.

4. This is issued with the approval of the Controller General of Patents, Designs,

Trade Marks, Geographical Indications and Copyright. E

(Vickey Kumar)

Director

Administration& Establishment
O/o CGPDTM

Copy to:-

1. Head of Office, Patent Office, Chennai, Delhi, Kolkata, Mumbai, RGNIIPM, Nagpur,
Trade Marks Registry, Ahmedabad.

2. IT Office, Delhi — for necessaty changes in the official profile of the said officer and to
upload the order on official website.

3. Pay & Accounts Officer, PDTM, Mumbai.

4. Personal file of the above-mentioned officer.

5. Hindi version follows.

6. Guard file.
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HE&AT/No. CGPDTM-11018(11)/1/2022-CGPO /1873

OFFICE ORDER

On the recommendations of the Placement Committee for Transfer in O/o
CGPDTM, the Competent Authority has approved the transfer & posting of Smt.
Mahalakshmi B., Deputy Controller of Patents & Designs at new location in public
interest in the same capacity with immediate effect.

Present location of posting New location of posting
Chennai Mumbai

2 Smt. Mahalakshmi B. will report to Head of Office of Mumbai to work in the
Examination group of officer’s discipline.

3. Smt. Mahalakshmi B. is eligible for TA/DA and other benefits attached to this
transfer in public interest.

4. This is issued with the approval of the Controller General of Patents, Designs,

Trade Marks, Geographical Indications and Copyright.

(Vickey Kumar)

Director

Administration& Establishment
O/o CGPDTM

Copy to:-

1. Head of Office, Patent Office, Chennai, Delhi, Kolkata, Mumbai, RGNIIPM, N agpu,
Trade Marks Registry, Ahmedabad.

2. IT Office, Delhi — for necessary changes in the official profile of the said officer and to
upload the otder on official website,

3. Pay & Accounts Officer, PDTM, Mumbai.

4. Personal file of the above-mentioned officer.

5. Hindi version follows.

6. Guard file.

&= /Date: 08.12.2025



dlefow duer waA
BOUDDHIK SAMPADA BHAWAN
Telfest 32/ Plot No. 32

g
sleferen der

GOVERNMENT OF INDIA #FTT 14/ Sector 14
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HEAT/No. CGPDTM-11018(11)/1/2022-CGPO /1874 f&s1e /Date: 08.12.2025

OFFICE ORDER

On the recommendations of the Placement Committee for Transfer in O/o
CGPDTM, the Competent Authority has approved the transfer & posting of Shri
Kishor R. Kadbe, Deputy Controller of Patents & Designs at new location in public
interest in the same capacity with immediate effect.

Present location of posting New location of posting
Mumbai Delhi

2. Shri Kishor R. Kadbe will report to Head of Office of Delhi to work in the
Examination group of officer’s discipline, except or otherwise work allotted in earlier
office orders.

8. Shri Kishor R. Kadbe is cligible for TA/DA and other benefits attached to this
transfer in public interest.

4. This is issued with the approval of the Controller General of Patents, Designs,

Trade Marks, Geographical Indications and Copyright. @/

(Vickey Kumar)

Director

Administration& Establishment
O/o CGPDTM

Copy to:-

1. Head of Office, Patent Office, Chennai, Delhi, Kolkata, Mumbai, RGNIIPM, Nagpur,
Trade Marks Registry, Ahmedabad.

2. IT Office, Delhi — for necessary changes in the official profile of the said officer and to
upload the order on official website.

3. Pay & Accounts Officer, PDTM, Mumbai.

4. Personal file of the above-mentioned officer.

5. Hindi version follows.
6. Guard file.
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HEAT/No. CGPDTM-11018 (11) /1/2022-CGPO /1875 T/ Date: 08.12.2025

OFFICE ORDER

On the recommendations of the Placement Committee for Transfer in O/o
CGPDTM, the Competent Authotity has approved the transfer & posting of Ms. R.
Hemalatha, Deputy Controller of Patents & Designs at new location in public
interest in the same capacity with immediate effect.

Present location of posting New location of posting
Chennai Delhi

2 Ms. R. Hemalatha will report to Head of Office of Delhi to work in the
Examination group of officet’s discipline.

3. Ms. R. Hemalatha is cligible for TA/DA and other benefits attached to this
transfer in public interest.

4. This is issued with the approval of the Controller General of Patents, Designs,

Trade Marks, Geographical Indications and Copyright.
(Vic;cy Kumar)

Director
Administration& Establishment
O/o CGPDTM

Copy to:-

1. Head of Office, Patent Office, Chennai, Delhi, Kolkata, Mumbai, RGNIIPM, Nagpur,
Trade Marks Registry, Ahmedabad.

2. IT Office, Delhi — for necessary changes in the official profile of the said officer and to
upload the order on official website.

3. Pay & Accounts Officer, PDTM, Mumbai.

4. Personal file of the above-mentioned officer.

5. Hindi version follows.

6. Guard file.
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o Office of The Controller General UATY / Tel: 4911125300205
i Patents, Designs & Trade Marks é‘-ﬂﬂ / E-Mail : ceoffice.in@nic.in
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HEAT/No. CGPDTM-11018(11)/1/2022-CGPO /1876 &=/ Date: 08.12.2025

OFFICE ORDER

On the recommendations of the Placement Committee for Transfer in O/o
CGPDTM, the Competent Authority has approved the transfer & posting of Shri Manoj
Madhavan, Deputy Controller of Patents & Designs at new location in public
interest in the same capacity with immediate effect.

Present location of posting New location of posting
Chennai Kolkata

2; Shri Manoj Madhavan will report to Head of Office of Kolkata to work in the
Examination group of officer’s discipline.

3. Shri Manoj Madhavan is eligible for TA/DA and other benefits attached to this
transfer in public interest.

4, This is issued with the approval of the Controller General of Patents, Designs,
Trade Marks, Geographical Indications and Copyright.

(Vickey Kumar)

: Director
Administration& Establishment
O/o CGPDTM

Copy to:-

1. Head of Office, Patent Office, Chennai, Delhi, Kolkata, Mumbai, RGNIIPM, Nagpur,
Trade Marks Registry, Ahmedabad.

2. IT Office, Delhi — for necessary changes in the official profile of the said officer and to
upload the order on official website.

3. Pay & Accounts Officer, PD'TM, Mumbai.

4. Personal file of the above-mentioned officer.

5. Hindi version follows.

6. Guard file.
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HEIT/No. CGPDTM-11018(11) /1/2022-CGPO /1877 %FI'IEF/ Date: 08.12.2025

OFFICE ORDER

On the recommendations of the Placement Committee for Transfer in O/o
CGPDTM, the Competent Authority has approved the transfer & posting of Smit.
Subhra Banerjee, Deputy Controller of Patents & Designs at new location in public
interest in the same capacity with immediate effect.

Present location of posting New location of posting
Chennai Kolkata
o Smt. Subhra Banerjee will report to Head of Office of Kolkata to work in the

Examination group of officer’s discipline.

3. Smt. Subhra Banerjee is eligible for TA/DA and other benefits attached to this
transfer in public interest.

4. This is issued with the approval of the Controller General of Patents, Designs,
Trade Marks, Geographical Indications and Copyright. E
(Vickey Kumar)
Director
Administration& Establishment
O/o CGPDTM
Copy to:-

1. Head of Office, Patent Office, Chennai, Delhi, Kolkata, Mumbai, RGNIIPM, Nagpur,
Trade Marks Registry, Ahmedabad.

2. IT Office, Delhi — for necessary changes in the official profile of the said officer and to
upload the order on official website.

3. Pay & Accounts Officer, PDTM, Mumbai.

4. Personal file of the above-mentioned officer.

5. Hindi version follows.

6, Guard file.
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HEAT/No. CGPDTM-11018(11) /1/2022-CGPO /1878 feetieh /Date: 08.12.2025

OFFICE ORDER

On the recommendations of the Placement Committee for Transfer in O/o
CGPDTM, the Competent Authority has approved the transfer & posting of Smt.
Lakshmi K. Y. Venkata, Deputy Controller of Patents & Designs at new location in
public interest in the same capacity with immediate effect.

Present location of posting New location of posting
Chennai Kolkata

2 Smt. Lakshmi K. Y. Venkata will report to Head of Office of Kolkata to work
in the Design Wing.

3 Smt. Lakshmi K. Y. Venkata is cligible for TA/DA and other benefits attached
to this transfer in public interest.

4. This is issued with the approval of the Controller General of Patents, Designs,
Trade Marks, Geographical Indications and Copyright.

——

I

(Vickey Kumar)

Director

Administration& Establishment
O/o CGPDTM

Copy to:-

1. Head of Office, Patent Office, Chennai, Delhi, Kolkata, Mumbai, RGNIIPM, Nagput,
Trade Marks Registry, Ahmedabad.

2. IT Office, Delhi — for necessary changes in the official profile of the said officer and to
upload the order on official website.

3. Pay & Accounts Officer, PD'TM, Mumbai.

4. Personal file of the above-mentioned officer.

5. Hindi version follows.

6. Guard file.
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HEIT/No. CGPDTM-11018(11)/1/2022-CGPO /1879 &=t/ Date: 08.12.2025

OFFICE ORDER

On the recommendations of the Placement Committee for Transfer in O/o
CGPDTM, the Competent Authority has approved the transfer & posting of Dr.
Nilanjana Mukhetjee, Joint Controller of Patents & Designs at new location in
public interest in the same capacity with immediate effect.

Present location of posting New location of posting
Delhi Chennai

2 Dr. Nilanjana Mukherjee will report to Head of Office of Chennai to work in
the Examination group of officer’s discipline.

3 Dr. Nilanjana Mukhetjee is eligible for TA/DA and other benefits attached to
this transfer in public interest.

4. This is issued with the approval of the Controller General of Patents, Designs,

Trade Marks, Geographical Indications and Copyright. @

(Vickey Kumar)

Director

Administration& Establishment
O/o CGPDTM

Copy to:-

1. Head of Office, Patent Office, Chennai, Delhi, Kolkata, Mumbai, RGNIIPM, Nagpur,
Trade Marks Registry, Ahmedabad.

2. IT Office, Delhi — for necessary changes in the official profile of the said officer and to
upload the order on official website.

3. Pay & Accounts Officer, PDT M, Mumbai.

4. Personal file of the above-mentioned officer.

5. Hindi version follows,

6. Guard file,
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Department for Promotion of Industry and Internal Trade

HEAT/No. CGPDTM-11018(11) /1/2022-CGPO /1880

OFFICE ORDER

On the recommendations of the Placement Committee for Transfer in O/o
CGPDTM, the Competent Authority has approved the transfer & posting of Shri Amit
Soni, Deputy Controller of Patents & Designs at new location in public interest in the
same capacity with immediate effect.

Present location of posting New location of posting
Delhi Mumbai

2, Shti Amit Soni will report to Head of Office of Mumbai to work in Designs as
per the earlier office orders.

3. Shri Amit Soni is eligible for TA/DA and other benefits attached to this transfer
in public intetest.

4. This is issued with the approval of the Controller General of Patents, Designs,

Trade Marks, Geographical Indications and Copyright. C)

(Vickey Kumar)

Director

Administration& Establishment
O/o CGPDTM

Copy to:-

1. Head of Office, Patent Office, Chennai, Delhi, Kolkata, Mumbai, RGNIIPM, Nagpur,
Trade Marks Registry, Ahmedabad.

2. IT Office, Delhi — for necessary changes in the official profile of the said officer and to
upload the order on official website.

3. Pay & Accounts Officer, PD'TM, Mumbai.

4. Personal file of the above-mentioned officer.

5. Hindi version follows.

6. Guard file.

f&aTeh /Date: 08.12.2025
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TEAT/No. CGPDTM-11018(11)/1/2022-CGPO /1881 =11/ Date:08.12.2025

OFFICE ORDER

On the tecommendations of the Placement Committee for Transfer in O/o
CGPDTM, the Competent Authority has approved the transfer & posting of Dr. Sunita
Rani, Deputy Controller of Patents & Designs at new location in public interest in
the same capacity with immediate effect.

Present location of posting New location of posting
Delhi Chennai
2, Dr. Sunita Rani will report to Head of Office of Chennai to work in the

Examination group of officer’s discipline.

3, Dr. Sunita Rani is eligible for TA/DA and other benefits attached to this
transfer in public interest.

4. This is issued with the approval of the Controller General of Patents, Designs,

Trade Marks, Geographical Indications and Copyright. @

(Vickey Kumar)

Director

Administration& Establishment
O/o CGPDTM

Copy to:-

1. Head of Office, Patent Office, Chennai, Delhi, Kolkata, Mumbai, RGNIIPM, Nagpur,
Trade Marks Registry, Ahmedabad.

2. IT Office, Delhi — for necessary changes in the official profile of the said officer and to
upload the order on official website.

3. Pay & Accounts Officer, PDTM, Mumbai.

4. Personal file of the above-mentioned officer.

5. Hindi version follows.

6. Guard file.
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HEIT/No. CGPDTM-11018(11)/1/2022-CGPO /1882 feae /Date: 08.12.2025

OFFICE ORDER

On the recommendations of the Placement Committee for Transfer in O/o
CGPDTM, the Competent Authority has approved the transfer & posting of Shri Ram
Sundar Patel, Assistant Controller of Patents & Designs at new location in public
interest in the same capacity with immediate effect.

Present location of posting New location of posting
Kolkata Chennai
2 Shri Ram Sundar Patel will report to Head of Office of Chennai to work in the

Examination group of officer’s discipline.

3. Shti Ram Sundar Patel is eligible for TA/DA and other benefits attached to this
transfer in public interest.

4. This is issued with the approval of the Controller General of Patents, Designs,

Trade Marks, Geographical Indications and Copyright. @I)

(Vickey Kumar)

Director

Administration& Establishment
0O/o CGPDTM

Copy to:-

1. Head of Office, Patent Office, Chennai, Delhi, Kolkata, Mumbai, RGNIIPM, Nagpur,
Trade Marks Registry, Ahmedabad.

2. IT Office, Delhi — for necessary changes in the official profile of the said officer and to
upload the order on official website,

3. Pay & Accounts Officer, PDTM, Mumbai.

4. Personal file of the above-mentioned officer.

5. Hindi version follows.

6. Guard file.
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FEIT/No. CGPDTM-11018(11)/1/2022-CGPO /1883

OFFICE ORDER

On the recommendations of the Placement Committee for Transfer in O/o
CGPDTM, the Competent Authority has approved the transfer & posting of Shri Ajeet
Kumar, Assistant Controller of Patents & Designs at new location in public interest
in the same capacity with immediate effect.

Present location of posting New location of posting
Kolkata Chennai

2. Shri Ajeet Kumar will repott to Head of Office of Chennai to work in the
Examination group of officer’s discipline.

3. Shri Ajeet Kumar is cligible for TA/DA and other benefits attached to this
transfer in public interest.

4, This is issued with the approval of the Controller General of Patents, Designs,

Trade Marks, Geographical Indications and Copyright. @

(Vickey Kumar)
Ditector
Administration& Establishment

O/o CGPDTM

Copy to:-

1. Head of Office, Patent Office, Chennai, Delhi, Kolkata, Mumbai, RGNIIPM, Nagpur,
Trade Marks Registry, Ahmedabad.

2. IT Office, Delhi — for necessary changes in the official profile of the said officer and to
upload the order on official website,

3. Pay & Accounts Officer, PDTM, Mumbiai.

4. Personal file of the above-mentioned officer.

5. Hindi version follows.

6. Guard file.

eI/ Date: 08.12.2025
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RGNIIPM

Department for Promotion of Industry and Internal Trade

HEIT/No. CGPDTM-11018(11) /1/2022-CGPO /1884

OFFICE ORDER

On the recommendations of the Placement Committee for Transfer in O/o
CGPDTM, the Competent Authority has approved the transfer & posting of Shri
Ashfaque Ahmad, Assistant Controller of Patents & Designs at new location in
public interest in the same capacity with immediate effect.

Present location of posting New location of posting
Delhi Mumbai

% Shri Ashfaque Ahmad will report to Head of Office of Mumbai to work in the
Examination group of officer’s discipline.

3 Shri Ashfaque Ahmad is eligible for TA/DA and other benefits attached to this

transfer in public interest.

4., This is issued with the approval of the Controller General of Patents, Designs,
Trade Marks, Geographical Indications and Copyright.

(Vickey Kumar)

Director

Administration& Establishment
O/o CGPDTM

Copy to:-

1. Head of Office, Patent Office, Chennai, Delhi, Kolkata, Mumbai, RGNITPM, Nagpur,
Trade Marks Registry, Ahmedabad.

2. IT Office, Delhi — for necessary changes in the official profile of the said officer and to
upload the order on official website.

3. Pay & Accounts Officer, PDTM, Mumbai.

4. Personal file of the above-mentioned officer.

5. Hindi version follows.

6. Guatd file.

&I /Date: 08.12.2025
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HE&IT/No. CGPDTM-11018(11) /1/2022-CGPO /1885 f&aTe /Date: 08.12.2025

OFFICE ORDER

On the recommendations of the Placement Committee for Transfer in O/o
CGPDTM, the Competent Authority has approved the transfer & posting of Dr. Sudha
Javeria, Assistant Controller of Patents & Designs at new location in public interest
in the same capacity with immediate effect.

Present location of posting New location of posting
Delhi Mumbai
2 Dt. Sudha Javeria will report to Head of Office of Mumbai to work in the

Examination group of officet’s discipline.

3. Dr. Sudha Javeria is eligible for TA/DA and other benefits attached to this

transfer in public interest,

4, This is issued with the approval of the Controller General of Patents, Designs,

Trade Marks, Geographical Indications and Copyright. .
W@

Director
Administration& Establishment
0O/o CGPDTM

Copy to:-

1. Head of Office, Patent Office, Chennai, Delhi, Kolkata, Mumbai, RGNIIPM, Nagpur,
Trade Marks Registry, Ahmedabad.

2. IT IT Office, Delhi — for necessary changes in the official profile of the said officer
and to upload the order on official website.

3. Pay & Accounts Officer, PDTM, Mumbai.

4. Personal file of the above-mentioned officer.

5. Hindi version follows.

6. Guard file.
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TEAT/No. CGPDTM-11018(11)/1/2022-CGPO /1886 &A%/ Date: 08.12.2025

OFFICE ORDER

On the recommendations of the Placement Committee for Transfer in O/o
CGPDTM, the Competent Authority has approved the transfer & posting of Ms. Maya
Kumari, Assistant Controller of Patents & Designs at new location in public interest
in the same capacity with immediate effect.

Present location of posting New location of posting
Delhi Mumbai
2. Ms. Maya Kumari will report to Head of Office of Mumbai to work in the

Examination group of officer’s discipline.

3. Ms. Maya Kumari is eligible for TA/DA and other benefits attached to this

transfer in public interest.

4. This is issued with the approval of the Controller General of Patents, Designs,

Trade Marks, Geographical Indications and Copyright. @

(Vickey Kumar)

Director

Administration& FEstablishment
O/o CGPDTM

Copy to:-

1. Head of Office, Patent Office, Chennai, Delhi, Kolkata, Mumbai, RGNIIPM, Nagpur,
Trade Marks Registry, Ahmedabad.

2. IT Office, Delhi — for necessary changes in the official profile of the said officer and to
upload the order on official website.

3. Pay & Accounts Officer, PDTM, Mumbai.

4. Personal file of the above-mentioned officer.

5. Hindi version follows.

6. Guard file.



dieftF H9er sae
BOUDDHIK SAMPADA BHAWAN
TellesT 32/ Plot No. 32

1 d
siefos duer

p— GOVERNMENT OF INDIA T 14/ Sector 14
S Frte AgIfadTd e, Hifwes ACAR RET  zaren Dwarka SRS/ india
sftaifRmvEd / Office of The Controller General GENATY/ Tel: +911125300205
g Fatents, De51gns & vade Marks &-Ad / E-Mail : cooffice.in@nic.in

INTELLECTUAL PROPERTY 4 3R X 3'G'HTEE'! Website: www.ipindia.gov.in
NDI.J}) -~ e Ministry of Commerce & Industry
Ef;;:p]fl::llﬂ:hc:\lidnz ?’I(.'npynght 3a\ﬂ|;| ?Ia E&H 3‘ﬁT m‘laiiiﬁ =] :I!! iaﬂlal
i Department for Promotion of Industry and Internal Trade

HEAT/No. CGPDTM-11018(11) /1/2022-CGPO /1887 &1/ Date: 08.12.2025

OFFICE ORDER

On the recommendations of the Placement Committee for Transfer in O/o
CGPDTM, the Competent Authority has approved the transfer & posting of Shri Anant
P. Srivastava, Deputy Controller of Patents & Designs at new location in public
interest in the same capacity with immediate effect.

Present location of posting New location of posting
Delhi Mumbai
2 Shri Anant P. Srivastava will report to Head of Office of Mumbai to work in

the Examination group of officer’s discipline, except or otherwise work allotted in earlier
office orders.

3. Shri Anant P. Srivastava is eligible for TA/DA and other benefits attached to
this transfer in public interest.

4. This is issued with the approval of the Controller General of Patents, Designs,

Trade Marks, Geographical Indications and Copyright. @

(Vickey Kumar)

Director

Administration& Establishment
O/o CGPDTM

Copy to:-

1. Head of Office, Patent Office, Chennai, Delhi, Kolkata, Mumbai, RGNIIPM, Nagpur,
Trade Marks Registry, Ahmedabad.

2. IT Office, Delhi — for necessary changes in the official profile of the said officer and to
upload the order on official website.

3. Pay & Accounts Officer, PDTM, Mumbai.

4. Personal file of the above-mentioned officer.

5. Hindi version follows.

6. Guard file.



0 3 ‘ﬁ :
. ﬁ BOUDDHIK SAMPADA BHAWAN
: callea 32/ Plot No. 32
et |ver
s GOVERNMENT OF INDIA HFeT 14/ Sector 14
TFET | AT SRR ¢ Th¥d, 3 ; : I[ T i e Gﬁl!ﬁl! Dwarka TXd / India
RT3 Patents, Designs & Trade Marks _ kT
: i-#ﬂ'! E-Mail : cgoffice.in@nic.in
INTELLECTUAL PROPERTY f m 3 m HATTT a'ﬂ'\‘lTE'Z / Website: www.ipindia.gov.in
TNDt[a:\n 1 ) Ministry of Commerce & Industry T T
Gogrophica dicsions | Copyi SehT dade 3R JiaRe R s
g Department for Promotion of Industry and Internal Trade
W/NU. CGPDTM-11018(11) /1/2022-CGPO /1889 ﬁ?l'h?/Datc: 08.12.2025

OFFICE ORDER

On the recommendations of the Placement Committee for Transfer in O/o
CGPDTM, the Competent Authority has approved the transfer & posting of Shri V. G.
Saravana Ram Prasad, Deputy Controller of Patents & Designs at new location in
public interest in the same capacity with immediate effect.

Present location of posting New location of posting
Chennai Kolkata

2. Shri V. G. Saravana Ram Prasad will report to Head of Office of Kolkata to
work in the Examination group of officer’s discipline.

3 Shri V. G. Saravana Ram Prasad is cligible for TA/DA and other benefits
attached to this transfer in public interest.

4, This is issued with the approval of the Controller General of Patents, Designs,

Trade Marks, Geographical Indications and Copyright. @

(Vickey Kumar)

Director

Administration& Establishment
0O/o CGPDTM

Copy to:-

1. Head of Office, Patent Office, Chennai, Delhi, Kolkata, Mumbai, RGNIIPM, Nagpur,
Trade Marks Registry, Ahmedabad.

2. IT Office, Delhi — for necessary changes in the official ptrofile of the said officer and to
upload the order on official website.

3. Pay & Accounts Officer, PD'TM, Mumbai.

4. Personal file of the above-mentioned officer.

5. Hindi version follows.

6. Guard file.
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HE&AT/No. CGPDTM-11018(11) /1/2022-CGPO /1890

OFFICE ORDER

On the recommendations of the Placement Committee for Transfer in O/o
CGPDTM, the Competent Authority has approved the transfer & posting of Smt.
Reena, Deputy Controller of Patents & Designs at new location in public interest in
the same capacity with immediate effect.

Present location of posting New location of posting
Delhi Mumbai
2 Smt. Reena will report to Head of Office of Mumbai to work in the

Examination group of officer’s discipline.

3 Smt. Reena is eligible for TA/DA and other benefits attached to this transfer in
public interest.

4, This is issued with the approval of the Controller General of Patents, Designs,
Trade Marks, Geographical Indications and Copyright. _}

(Vickey Kumar)
Director
Administration& Establishment

O/o CGPDTM

Copy to:-

1. Head of Office, Patent Office, Chennai, Delhi, Kolkata, Mumbai, RGNIIPM, Nagpur,
Trade Marks Registry, Ahmedabad.

2. IT Office, Delhi — for necessary changes in the official profile of the said officer and to
upload the order on official website.

3. Pay & Accounts Officer, PDTM, Mumbai.

4, Personal file of the above-mentioned officer.

5. Hindi version follows.

6. Guard file.

oA /Date: 08.12.2025
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HEAT/No. CGPDTM-11018(11)/1/2022-CGPO /1891 f&sien/ Date: 08.12.2025

OFFICE ORDER

On the recommendations of the Placement Committee for Transfer in O/o
CGPDTM, the Competent Authority has approved the transfer & posting of Shri
Prakhar Singh, Assistant Controller of Patents & Designs at new location in public
interest in the same capacity with immediate effect.

Present location of posting New location of posting
Mumbai Kolkata

2 Shri Prakhar Singh will report to Head of Office of Kolkata to work in the
Examination group of officet’s discipline.

5 Shri Prakhar Singh is cligible for TA/DA and other benefits attached to this

transfer in public interest.

4. This is issued with the approval of the Controller General of Patents, Designs,

Trade Marks, Geogtaphical Indications and Copyright. @

(Vickey Kumar)

Director

Administration& Establishment
0O/o CGPDTM

Copy to:-

1. Head of Office, Patent Office, Chennai, Delhi, Kolkata, Mumbai, RGNIIPM, Nagpur,
Trade Marks Registry, Ahmedabad.

2. IT Office, Delhi — for necessary changes in the official profile of the said officer and to
upload the order on official website.

3. Pay & Accounts Officer, PD'TM, Mumbai.

4. Personal file of the above-mentioned officer.

5. Hindi version follows.

6. Guatd file.
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HE&IAT/No. CGPDTM-11018(11)/1/2022-CGPO /1892 &1/ Date: 08.12.2025

OFFICE ORDER

On the recommendations of the Placement Committee for Transfer in O/o
CGPDTM, the Competent Authority has approved the transfer & posting of Dr. Kausik
Bag, Assistant Controller of Patents & Designs at new location in public interest in
the same capacity with immediate effect.

Present location of posting New location of posting
Kolkata Chennai

2 Dr. Kausik Bag will report to Head of Office of Chennai to work in the
Examination group of officer’s discipline.

3. Dr. Kausik Bag is eligible for TA/DA and other benefits attached to this transfer

in public interest.

4. This is issued with the approval of the Controller General of Patents, Designs,

Trade Marks, Geographical Indications and Copyright. @

(Vickey Kumar)

Director

Administration& Establishment
O/o CGPDTM

Copy to:-

1. Head of Office, Patent Office, Chennai, Delhi, Kolkata, Mumbai, RGNIIPM, Nagpur,
Trade Marks Registry, Ahmedabad.

2. IT Office, Delhi — for necessary changes in the official profile of the said officer and to
upload the order on official website.

3. Pay & Accounts Officer, PDTM, Mumbai.

4. Personal file of the above-mentioned officer.

5. Hindi version follows.

6. Guard file.
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